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Electrification of +villaces in Gujarat

6841. SHRI CHITTUBHAI GAMIT:
Wit the Minister of ENERGY AND
LCOAL be pleased to state:

(a) how many of the Gujarat vil-
lages have been supplied with elec-
gricity sv far and how many left now;

(b) how many villages will get
power in 1980—85 period in Gujarat,
and

{e) whether Harijan bastis in the
villages which were electrified receiv-
ed power at the same tim ,if not, how
many bastis supplied and how many
Ieft to be electrified?

THE MINISTER OF STATE IN
THE MINISTRY OF ENERGY (SHRI
VIKRAM MATIAJAN): (a) There are
18,275 villages in the State of Gujarat
as per 1971 census. Out of these,
11,071 villages had been electrified up
to 31st May, 1980. leaving behind
7,204 vilages yet to be provided with
<lectricity.

{b) Proposals regarding electrifica-
tion of villages in the country during
‘the period 1980—85 have not yet been
SGinalised. During the year 1980-81
however, 1,500 villages are expected
to0 be electrified in the State of
‘Gujarat.

(c¢) According to the latest progress
Teport received fromm the  Gujarat
Electificity Board, 6,537 villages in
the State have the facility of street-
Hghting as at the end of March, 1980.
‘On¢ of these, in 6,199 villages street-
Tighting has been extended to the ad-
joining Harijan Bastis also. 281 elec-
trified villages in the State do not
have Harijan Bastis attached to them.
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Thus, in 47 electrified villages the
streetlighti:ig facilities still remain to
be provided to the adjoining Harijan
Bastis. Electrification of Harijan Bas-
tis has been receiving special attention
of the Government. In all schemes of
rura]l electrification being framed by
the State Electricity Boards, it is in-
variably ensured that wherever street.
light facilities are proposed in the
main villages, such facility is also
extended to the adjoining Harijan
Bastis.

Cancellation ,f Bannj Canal of
Narmada Waters

6842. DR. MAHIPATRAY M. MEH-
TA: Will the Minister of IRRIGATION
be pleased to state:

(a) whether Banni Canal of Nara
mada waters for irrigating the nor-
thern part of Kutch ig being cancelled
inspite of the popular demand; and

(b) if so, the reasons thereof?

THE MINISTER OF IRRIGATION
(SHRI XKEDAR PANDAY): (a) and
(b). Government of Gujarat have re-
ported that with the allocation of 9
million acre feet of water made by
the Narmada Tribunal for irrigation,
a8 well as domestic and industrial
use, it is not possible to cover Banni
area under Narmada Command.

Daordarshan EKemdra at Sambalpur

6843. SHRI NITYANANDA MISRA:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state;

(a) wihether there ig any proposal
before Government tp coavert the
present Doordarshan Kendra at
Sambelp:ir in Orissa from relaying
station to programme producing Cen-
tre; and '





